
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRqDESH)

NOTIFICATION
Dated: Guwahati, the 16h June, 2023

NO. HC-VII-34a1ft-ll2OL2l 54OS lA ### On the recommendation of the

Judicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to direct

the Grade-I ludicial Officers of Assam, Nagaland, Mizoram and Arunachal Pradesh to

participate in the Judicial Knowledge Enhancement Programme on the topic " Some

important aspecB of framing of charge, altention of charge and

altemative chatge with spcific teferen@ to wtion 3OZ 304-8, 306 &

376 IPC and offencs falling under the POCSO A4 2072" on 27-6-2023

from 4 p.m. to 5.30 p.m. through virtual mode,

The link for the proposed training is https: / /bit.ly/43DoSKS

The General Instructions for Training (Online Mode) for participation is

enclosed along with the Notification.

By Order,
Sd/- R.A. Tapadar

REGISTRAR (JUDICIAL)

Memo No. HC-VII-348/Pt-U2O12l 5406-5425 lA Date: 16-06-2023
Copy forwarded for information & necessary action to:

1. The L.R.{um-Commissioner & Secretary to the Govt. of Assam, Judicial

Department, Dispur, Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court. Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench,

Aizawl/ Itanagar Permanent Bench, Naharlagun.
(He is rquested to inform all the Grade-I Judicial Offiers of
the rcspetive States about this Notification)

5. The District and Sessions Judges,

Bajali/ Baksa/ Barpeta/ Biswanath/ Bongaigaon/ Cachar/ Charaideo/

Chirang/ Darrang/ Dhemaji/ Dhubri/ Dibrugarh/ Dima Hasao/ Goalpara/
Golaghat/ Hailakandi/ Hojai/ Jorhafl Kamrup(M)/ Kamrup/ Karimganj/
Karbi Anglong/ Kokrajhar/ Lakhimpur/ Majuli/ Morigaon/ Nagaon/ Nalbari/
Sivasagar/ Sonitpur/ 1-insukia/ Udalguri/ South Salmara-Mankachar/ West

Karbi Anglong
(He/She is reguested to inform all the Grade-f Judicial
Officerc under his/her control about this Notification)
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6. The Secretary, Gauhati High Court Legal Services Committee.

7. The Presiding Officer, Industrial Tribunal, Guwahati/ Dibrugarh/ Cachar,

Silchar.

8. The Member. MACT Kamrup, Amingaon/ Cachar, Silchar/ Kamrup (M) No.

1, No. 2 & No. 3/ Nalbari/ Sonitpur/ Nagaon/ Goalpara/ Dhubri/ Barpeta.

9. The Presidlng Officer, Labour Court, Dibrugarh/ Kamrup (M).

10. The Special Judge-cum-Judge, Designated Court, Assam.

11. The Special Judge, Assam.

12. The Special Judge, NDPS Court, Guwahati. tusam.

13. The Special Judge CBI & NIA, Guwahati, Assam.

14. The Special Judge, CBI, Addl. Court No. 1/ No. 2/ No. 3 Guwahati, Assam.

15. The Principal Judge, Family Court, Kamrup (M) No. 1/ No. 2 & No. 3/
Nalbari/ Dhubri/ Barpeta/ Cachar, Silchar.

16. The Member Secretary, Assam State Legal Services Authority/ Nagaland

State Legal Services Authority/ Mlzoram State Legal Services Authority/
Arunachal Pradesh State Legal Services Authority.

17. The Project Manager, Gauhati High Court, Guwahati.
(He is reguested to upload the notifiation immediately in
the official website of the Gauhati High Court, Guwahati).

18. The Administrative Officer, ludicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, Judicial
Academy.

19.The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information.

20. The CA to the Registrar General, Gauhati High Court, Guwahati.
JmE USr OF OFqCE&S HERAL&)VE rS nof NECEsS/Rrlf In OEDER OF SENtOtOn

e. c . -r*,,.Dc^n-
t3 . a9.23

REGISTRAR (JUprCrAL)

Page | 2



JUDICIAL ACADEMY, ASSAM
General Insttuctions

l. The training procrarnmc v/rll b€ conduccd by lsrng tn. Oalnc Vql.lcchng Softvrare

'Microsoft Teams' ,,,rhich rvrll be h,:c-;vay aud;o-vdec rnleractico.

2. Offi€ers are to join vra the )oining iink lvhirh rs ucloaded in the v/ebsite of judicia!

Academy, Assam.

3. O{ficers are requested to report online thr{ruci ;orning Link. at least lO minutes
before the scheduled time of Video Confcrence and rnaintain puncuahty.

.1. Officers are to keep their video OH, contirruously throuqhout & till the condugon of
tie prognamme.

5. All the officers are to follow ttE Video Conferencc protocols like: -

e. Keep themselves muted until & unless they are allowed by the presenter

to unmute themsclves.

b. At Ate end of the deliberation of thc Resour.c person, officer mav RAISE HA!{D

to indicate that he/she would like to interact with the R€source

wftere-a on annou pl999!t9_f, the said officer mav unmute
ask question and thereafter aqain mute the audio.

c. Ensure proper Internet connectivify rvith adequate data so that they can attend the

programme online witircut any neh.Jork and aann€,ctrvrty issue.

6. o{flcers are to yvear formal attire (b€rrffng al ance- ) '"rhile attendlng rhe progrdmmc.

7. Offlcers are tc che(k the cffaal webrte ot )uc,:rat Academy, Assam fo{ updates.

I lcrning Instruction (follow the steps below):

- Click on the given link o. type the gffen Inii r..)n Ih. bro,..;se;..
. A nefi tab with a pogup will open

. Sc,€{t 'Ofren Microsaft Teams' if you hava ilrcr3c..ri Tearns App installed in .f,our

devicE.

OR
. Cancel the @p-up and cli.h cn'C+rtinu: I 

'..: ihr: itro*s€r'
. i*: s.1\aftDnofie l.licrosc:'t Tear:.is Aoi nec{is i0 i}:,-,si:ll.:d l--r1fsr2 :+;nin9 [hp Vf

' i,lCfE: It ,s rc(on:n)eoCed tc r.lsi;ll Hicrosoft Teams api cii compulcrs fcr t atlcr
oe:lcrnancc.

..JtC: . L, ja.-..< ,liC CiFrrr i.rl:. i,.:i -1.

:. :.',,.! - s _.rj!.-i!:.-t i:,r ,: :,-:,1 r.,-

"'--::.1:. - :?l ::riS5-i-i . 5t ll!r!:t5.

^i.-:.' ar- a:i.l;n.--d i,cr::


